DELHI LEGISLATIVE ASSEMBLY ﬁ&b .

BULLETIN PART-I1
(General information relating to legislative & other matters)

Subject: Constitution of Select Committees

Hon’ble members are hereby informed that the Hon’ble Speaker is pleased to Constitute
the tollowing Select Committees:

I Select Committee on ‘The Delhi Municipal Corporation (Second Amendment) Bill, 2004’:

Shri Ram Babu Sharma Chairman

1.

7 Dr. AK Walia, Minister of Finance Member
3. Shri Bheeshm Sharma Member
4. Shri Mukesh Sharma Member
5. Dr. Narender Nath Member
6. Shri Surinder Pal Singh Member
7. Shri Sahab Singh Chauhan Member
8. Shri SP Ratawal Member
9. Shri Dharam Deo Solanki Member

I Select Committee on ‘The New Delhi Municipal Council (Amendment) Bill, 2004°:

|. Smt. Tajdar Babar Chairperson
2. Dr. AK Walia, Minister of Finance Member
3 Shri Mahabal Mishra Member
4. Shri Tarvinder Singh Marvah Member
5. Shri Ashok Ahuja Member
6. Dr. Harsh Vardhan Member
7 Shri Sushil Choudhery Member
8. Shri Vijay Jolly Member
9. Shri Ramvir Singh Bidhuri Member

Siddharath Rao
Secretary
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